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BEFORE THE NATIONAL GREEN TRIBUNA
PRINCIPAL BENCH, NEW DELHI |
ORIGINAL APPLICATION NO. 745 OF 2024
IN THE MATTER OF:
Siyaram Mandal Applicant
Versus
Eldico Company & Ors. ... Respondent(s)
FRESH REPORT ON BEHALF OF UPPCB IN COMPLIANCE
WITH ORDER DATED 03.10.2024 IN O.A. OF 2024

W I, Chandresh Kumar aged about 38 years, posted as Regional Officer, UP
% fmion Control Board, Bareilly do hereby solemnly affirm and state on oath as
under:

o)\
Z A A-~That the present response is being filed before this Hon’ble Tribunal in
QO TALN

~

npliance of the directions passed by this Hon’ble Tribunal vide order
NN

'a;{)(;ﬂll;("rf?(}i ’fé?i 03-10.2024 in the matter of OA No. 745/2024 and order dated
JPelgr ‘4095?(9( \(\l}qA 1.2024 in the matter of OA No. 951/2024 is reproduced as under:
=~ “.....8 Learned Counsel for the UP PCB has fairly stated that till
“===""now no action has been initiated for such violation. The UP PCB is directed
to file a fresh further report disclosing the action taken against the person
responsible for dumping of the C&D waste in the pond in question... ... ..."
2. That in compliance of the Hon’ble Tribunal order dated 10.07.2024 passed
in OA No. 745/2024 “Siyaram Mandal vs. Eldeco Company and others”,
inspection was done by officials of Regional office, Uttar Pradesh Pollution
Control Board, Bareilly on 10.09.2024. During the inspection, plot no. 508

of Khatauni, whose area is 0.126 hectare, is marked as a lake in the revenue

e
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Tecords, which is surrounded by a temporary boundary wall constructed by
Eldico Company. At that time certain amount of construction and demolition
waste was found lying in the lake. In this regard, a show cause notice was
issued against M/s Eldeco Company, Village-Bilwa Dohna Pritamrai
Pipariya (Ghanghora), District-Bareilly by the UPPCB via vide letter no.
H19513/C-7/Water-1046/2024 dated 07.11.2024. The copy of Show Cause
Notice dated 07-11-2024 is annexed herewith as Annexure No. 1.

. That M/s Eldeco Infrabuild Ltd., Village-Bilwa, Dohna Pritam Rai, Village-

Pipariya (Ghanghora), Bareilly has sent representation on 26.12.2024.
According to the representation construction and demolition waste found in
e aforesaid lake was not belong to theirs, but some construction and

lition waste and about 35 bricks which were lying in the aforesaid lake

\
\

jrtaken out by them and they have been used in the lower land filling and
g gl truction process.
?(at in continuation of show cause notice dated 07.11.2024 and

| representation sent by M/s Eldeco Infrabuild Ltd., Village-Bilwa, Dohna

Pritam Rai, Village-Pipariya (Ghanghora), Bareilly dated 26.12.2024 site
inspection has been conducted by officials of Regional office, Uttar Pradesh
Pollution Control Board, Bareilly on 31.12.2024 and 21.01.2025, at time of
inspection Constriction and Demolition Waste generated from construction
was not found lying in the lake of Gata No. 508/0.1260 hectare. As
construction and demolition Waste was disposed out by the unit (about 35

bricks used by unit and rest some amount of construction and demolition

waste used in the land filling of low lying area and construction process).

. That Revenue Department, demarked the boundary line around aforesaid

lake site by taking measurement with help of rope. At present, no water was
found filled in the mentioned lake land, only shallow land with grass was

found. No C&D waste of any kind was found in the mentioned lake on the

spot. ﬁ{wﬁ

2
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6. That in view of above compliance status, the show cause notice issued to
M/s Eldeco Infrabuild Ltd., Village-Bilwa, Dohna Pritam Rai, Village-
Pipariya (Ghanghora), Bareilly on 07-11-2024 has been revoked by UPPCB
via vide letter No. H23l5()/(3-7/Ja]-1046/2()24-25 dated 24-01-2025 due to
proper disposal of C&D waste. The copy of letter dated 24-01-2024 is
annexed herewith as Annexure No. 2.

7. That in compliance of order dated 03.10.2024 passed by Hon'ble National
Green Tribunal, New Delhi in OA No. 745/2024 "Siyaram Mandal vs.
Eldeco Company and others" and order dated 11.11.2024 passed in OA No.
951/2024 "Rajpal Singh vs. Member Secretary and others", fresh report of
M/s Eldeco Infrabuild Ltd., Village-Bilwa, Dohna Pritam Rai, Village-

=S T askipariya (Ghanghora), Bareilly. The copy of report is annexed herewith as

-

DEPONENT

X VERIFICATION:-
Verified at @a%n this... Z¢"...day of January, 2025 that the contents

of the above Affidavit are true and correct to the best of my knowledge and based

on the official records of the Respondent. No part of it is false and nothing

material has been concealed there from. -
ﬁ"fW
DEPONENT

choachrdt Cromn ™

dentified By ShItcoo g Contents of f‘j“g/g o)| %8
sworned and O(;’resence At Bareilly v
affidavit 10 m)’n Jderstood The (O

And Further U '.

& public Notar

Mu

Katchery.
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52 ANNEXURE ~0Z

In_compliance of order dated 03.10.2024 passed by Ion'ble National Green Tribunal, New
Delhi in OA Ne. 745/2024 "Siyaram Mandal vs. Eldeco Company and others" and order
dated 11.11.2024 passed _in OA No. 951/2024 "Rajpal Singh vs. Member Secretary and

others", fiesh _report_of M/s_Eldeco Infrabuild 1.td., Villﬂm‘-"“%%
Village-Pipariya (Ghanghora), Bareilly-

In compliance of orders passed by Hon’ble NGT New Delhi in O.A. No. 95] of 2024 & O.A. NO.
7452024 Commitice of following officers has visited the aforesaid site on 31-12-2024 and 2| -01-2025.

1. Shri Sunil Singh Chauhan, Asstt. Scientific Officer, Regional Office, UPPCB, Bareilly.

2. Shri Sunil Kumar, Scientific Assistant, Regional Office, UPPCB, Bareilly.
Details Report as follows:

1. The project site is proposed in Khasra No. 476P, 477P, 501P, 502, 503P, 504, 505, 506, 507, 509.
S12P and 513P of village Bilwa and Khasra No. 438, 439, 440, 44| of village Dohna Pritam Rai
and Khasra No. 898 of village Pipariya (Ghanghora), Tehsil-Sadar, District Bareilly.

2. Finishing work of total 977 residential plots of different sizes and 196 EWS and LIG plots is being
done for building construction in the Eldico Township. At the time of inspection, construction of
107 houses was found to be complete, in which currently 07-08 families are residing in the houses
and construction of EWS and LIG buildings was found to be almost complete. The roads for
movement in the unit have been almost completed and work of green belt development is being
done in the unit.

3. A sewage treatment plant based on MBBR technology of 670 KL/day capacity has been installed in
the unit for purification of effluent generated for domestic purposes. STP units are respectively bar
screen, oil and grease chamber, equalization tank, anoxic tank-I and II, MBBR/FAB-1,2,3 and 4,
tube settler-I and II, sludge holding tank, filter feed tank, multi grade filter, activation carbon filter,
treated water tank. And II, chemical dosing, filter press. The treated domestic effluent will be used
for irrigation in horticulture and toilet flushing. At the time of inspection, the work of the said STP
installation was found to be complete. Also, the trial run of the STP has been done. At the time of
inspection, due to no families residing in the residential project (due to not receiving domestic
sewage generated in adequate quantity), the effluent was not found to be discharged at the outlet of
the STP.

4. Asan alternative power arrangement in the unit, 01 no. DG set with canopy of 160 KVA capacity is
installed. The height of the exhaust pipes connected to the said DG set was found to be in
accordance with the board standards.

S. Earlier, the unit has been issued a No Objection Certificate by the Board Headquarters online
reference no. 69454/UPPCB/Bareilly(UPPCBRO)/CTE/Bareilly/2019 dated 27.02.2020.

6.  Earlier, the unit has been issued water and air consent by the Board Headquarters online reference
no.186414/UPPCB/Bareilly(UPPCBRO)/CTO/Both/Bareilly/2023  dated  28.07.2023, whose
validity period is till 31.12.2025.

7. Earlier, in compliance with the order dated 10.07.2024 passed in OA No. 745/2024 “Siyaram
Mandal vs. Eldeco Company and others”, inspection was done on 10.09.2024. During the

nspection, plot no. 508 of Khatauni, whose area is 0.126 hectare, is marked as a lake in the revenue
Page 1of 2
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records, which was surrounded by a temporary boundary wall constructed by Eldico Company. At
that time certain amount of construction and demolition waste was found lying in the lake.

In this regard, a show cause notice was issued against M/s Eldeco Company, Village-Bilwa
Dohna Pritamrai Pipariya (Ghanghora), District-Bareilly by the UPPCB via vide letter no.
H19513/C-7/Water-1046/2024 dated 07.11.2024 (copy of Show cause notice is enclosed as
Annexure-01).

8. According to the representation sent by the M/s Eldeco Infrabuild Ltd., Village-Bilwa, Dohna
Pritam Rai, Village-Pipariya (Ghanghora), Barcilly dated 26.12.2024, construction and demolition
waste found in the aforesaid lake was not belong to theirs, but some construction and demolition
waste and about 35 bricks which were lying in the aforesaid lake were taken out by them and they
have been used in the lower land filling and construction process. (copy of representation
enclosed as a annexure-02),

9. That in continuation of show cause notice dated 07.11.2024 and representation sent by M/s Eldeco
Infrabuild Ltd., Village-Bilwa, Dohna Pritam Rai, Village-Pipariya (Ghanghora), Bareilly dated
26.12.2024 site inspection has been conducted by officials of Regional office, Uttar Pradesh
Pollution Control Board, Bareilly on 31.12.2024 and 21.01.2025, at time of inspection Constriction
and Demolition Waste generated from construction was not found lying in the lake of Gata No.
508/0.1260 hectare. As construction and demolition Waste was disposed out by the unit (about 35
bricks used by unit and rest some amount of construction and demolition waste used in the land
filling of low lying area and construction process).

10. Revenue Department demarked the boundary line around aforesaid lake site by taking measurement
with help of rope. At present, no water was found filled in the mentioned lake land, only shallow
land with grass was found. No C&D waste of any kind was found in the mentioned lake on the spot.

11. In view of above compliance status, the show cause notice issued to M/s Eldeco Infrabuild Ltd.,
Village-Bilwa, Dohna Pritam Rai, Village-Pipariya (Ghanghora), Bareilly has been revoked by
UPPCB via vide letter No H 23156/C-7/JAL-1046/2024-25 dated 24.01.2025 due to for proper
disposal of C&D waste (annexed in enclosed as Annexure-03)

The report put up for kind perusal.

Photographs taken during the inspection are enclosed.

(Sunil Kumar) (Sunil Singh Chauhan)

Scientific Assistant Asstt. Scientific Officer
Regional Officer

%‘”’é{z of 2
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« b ELDECO

Date :26.12.2024

To,

The Regional Officer,

UP Pollution Control Board,
E-1219/1, E-Block Rajendra Nagar,
Awas Vikas Colony, post- 1zzat Nagar,
Bareilly

Subject: Compliance Report on Demarcation and Construction Material Disposal

Dear Sir,

a compliance report, we would like to provide the following details

In response to your request for
lated to the demarcation of the pond area and the disposal of

concerning the recent developments re
debris and waste material:

1. Demarcation of Pond Area:

Previously, there was no clear demarcation from the Revenue Department regarding the
boundaries of the pond area. However, we are pleased to inform you that a clear demarcation
has now been established and in line with this, temporary fencing has been erected to ensure

proper delineation of the pond area.

2. Source of Waste & Disposal:

Upon inspection, we found that the debris and waste material in question were likely dumped
by unknown individuals or external parties unrelated to us. Furthermore, the debris and waste
material had been dumped outside the demarcated pond area and, additionally, within our own
premises. Efforts were immediately undertaken to clear the material from both locations.
Notably, approximately 35 bricks were discovered within the pond area and have since been
removed and disposed of appropriately. We would like to categorically state that we have not,
at any point, been involved in the dumping or accumulation of debris or waste materials in the

pond area.

J oA
r’\éf/Jg/ 3. Other Actions Taken:
//

In order to prevent similar incidents in the future, we have taken proactive steps by raising
awareness within the local community about the proper disposal of materials and the
importance of respecting the demarcated boundaries. We are committed to maintaining the
integrity of the pond area and ensuring compliance with all relevant guidelines.

Should any additional concerns or points, we are prepared to take swift and corrective action. We trust
that the steps outlined above reflect our commitment to addressing the issue in a timely and

responsible manner.
We remain at your disposal for any further clarification or action required from our side.

Yours sincerely,

For Eldeco Infrabuild Limited
wxéin%z, ,
Sachin Singh

Authorised Signatory

ELDECO INFRABUILD LIMITED

(Formerly known as Apollo Infracon Limited)

-

Regd. Off. & Communication Off. : 201-212, 2nd Floor, Splendor Forum, Jasola Distri .
. , ) . ict Centre, New Delhi-1 . PLC151806
Tel.: 011-40655000, 40655100, 4650390C Fax: 011-40655111 E-mail: contact@eldecoproperties con110355bc:? . u7o1o'320L02§?yﬁcom ”
o . ebsite: www.el .
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